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Advance increments to Central Gov-
ernment Employees learning Hindi

6772. SHRI CHINTAMANI JENA:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether Government are pro-
viding scholarshipg as well advance
increments to the Governments ser-
vants who are getting certificates in
learning Hindi; and

(b) if so, whether Government pro-
pose to give encouragement to the
Central Government employees to
learn other regional languages by
«declaring same facilities i.e. advance
increments etc, in this regard?

THE MINISTER OF STATE IN
‘THE MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) Yes, Sir. Government sanction ad-
vance increments to employees who
pass the requisite Hindi examination.
There is, however, no provision for
grant of scholarships.

(b) No such proposal is under con-
sideration.
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Reservation rules for promotion in the
Office oy the Engineer-in-Chiet

6774. SHRI R. R. BHOLE: Will the
Minister of DEFENCE be pleased ta
state:

(a) whether it ig a fact that reser-
vation rules in promotions for Sche-
duled Caste and Scheduled Tribe em-
ployees have not been followed in the
Engineer-in-Chief while filling yp the
posts of Assistant Engineerg and Office
Superintendents; |

(b) whether the matter was brough#
to the notice of the Government by
Kendriya Dalit Karamchari Dal, Pune
and Several Members of Parliament:
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(c) the nature of objections raised
by them; and

(d) the action taken by Government
in the matter?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI
SHIVRAJ V. PATIL): (a) No, Sir.

(b) Yes, Sir.

(c) The allegations were that SC/
ST employees were not considered in
accordance with the existing instruc-
tions for promotion to the grade of
Assistant Engineer from among Supdts
E/M Grade I and to the grade of
Office Supdt Gde. II from among
UDCs/Stenographers and also  that
SC/ST employees already in the panel
had not been promoted pending de-
resesrvation orders in respect of re-
served posts.

(d) It was found on examination
that there was no cause for grievance
ag the relevant instructions had been
complied with and SC/ST employees
on the panel promoted.

Assistance of CRP and BSF sought by
States to maintain Law and Order

6775. SHRI T. R. SHAMANNA: Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) the States which have sought
the assistance of the Central Reserve
Police and Border Security Forces
during the last one year to maintain
law and order in their respective
States;

~ (b) the number of each force taken
by the respective States, State-wise;
and '

" (c¢) the amoynt payable in each
case?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) The State Governments of Assam,
Bihar, Gujarat, Haryana, Himachal
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Pradesh, Jammu and Kashmir, Karna-
taka, Madhya Pradesh, Maharashtra,
Meghalaya, Orissa Rajasthan, Tripura,
Uttar Pradesh, Tamil Nadu, West
Bengal and Kerala have sought the
assistance of Central Reserve Police
Force and Border Security Force
during the period from 1-1-1980 to
31-12-1980 for maintaining law and
order,

(b) Requisitiong received from the
above mentioned State Governments
for Central Reserve Police Force/
Border Security Force assistance was
met from time to time depending cn
the availahility of these Force and’
for varying periods. '

(c¢) A statement showing the appro-
ximate amount recoverable from these
State Governments on this account

for the period from 1-1-1980 to
31-12-1980 is attached.
Statement

State-wise approximate amount pay-
able by each State on account of the
Deployment of BSF/CRPF Units for
the period from 1-1-1980 to 31-12-1080

Amount

State
1. Assam 72,82,600
2. Bihar - 13,87.200
3. Gujarat 8,48,9500
4. Haryana 4,050
5. Jammu and Kashmir 1,44,000
6. Himachal Pradesh 20.900
7. Karnataka 2,12,380
9. Madhya Pradesh 40,600
Y. Maharashtra 86,600
10. Meghalaya 6,71,600
11. Orissa 1,36,500
12. Rajasthan 15,58,400
13. Tripura 31,23,500
14. Uttar Pradesh 30,56,850
15. Tamil Nadu 54,000r
16. West Bengal 5,66,500
17. Kerala 11,000
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